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areas which are normally covered by the
Indian lines; and

(b) whether Government have decided to
revise the agreements with the foreign,
shipping lines and if so; the details thereof ?

THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G. S. DHILLON} : (a)
There is evidence to indicate that some foreign
non conference shipping lines are operating
their vessels in India's overseas trade in which
Tndian Lines have been operating as members
of Conferences and joint shipping services.

(b) No, Sir. However, Government is
considering measures for protecting the in-
terests of Indian shipping in India's overseas
trade.

FAREWELL TO SHRI B. N. BANERJEE
THE RETIRING SECRETARY-
GENERAL AND WELCOME TO SHRI
BHALERAO THE NEW SECRETARY-
GENERAL OF THE BAJYA SABHA

MR. CH \TRMAN : I have to inform the
House that Shri B. N. Banerjee has retired
from th, office of the Secretary-General of the
Rajya Sabha with effect from the afternoon of
April 1, 1976,

Born in 1916 and educated at Calcutta, and
London School of Economics, Shri Banerjee
joined the Bengal Judicial Service in 1942.
After a meritorious record of service there,
Shri Banerjee joined the Ministry of Law,
Government of India, and also served as Legal
Adpviser to the High Commissioner for India in
London. In 1956 he joined the Rajya Sabha
Secretariat as Deputy Secretary and in 1963 he
was promoted as Joint Secretary in that
Secretariat. He was appointed as Secretary of
the Rajya Sabha in October, 1963. Consequent
on the redesignation of the post °f Secretary,
Rajya Sabha, as Secretary-General, Raijya
Sabha, The was appointed to that post in
November, 1973.

Shri Banerjee worked as Secretary to this
House for more than 12 years and his picture
was marked by considerable changes, both
constitutional and procedural. He set a unique
record of service to our House
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and helped in maintaining the highest tra-
ditions of Parliamentary system. The Rules .of
Procedure went through several substantial
changes during his term of office and h, had
made important contributions to the same. His
relationship with all members of the House
was very cordial and he was always available
to them for giving whatever assistance or
advice asked irrespective of their party
affiliations.

He accompanied several Parliamentary
Delegations abroad and attended many
Presiding Officers' Conferences and Confer-
ences of the Secretaries of various State
Legislatures.

He also actively participated in the Twenty-
first Commonwealth Parliamentary
Conference held in New Delhi in November
last year wherein India played the host.

With his vast experience and sound J
knowledge, he was of great help to me since I 1
became the Chairman and ha gave good advice
on complicated procedural matters.

His relationship with officers and his
subordinates was also very cordial and he was
sympathetic to all members of- tho staff
whenever they had any difficulty. By his
dealings he endeared himself to all those who
came in contact with him—Ministers, Members
and Officers alike and he erajoy-\ ed the love
and_confidence of them all.

On behalf of the House. I pray for his
sound health and long life.

1 have also to inform th, House that I have
appointed Shri S. S. Bhalerao, our Additional
Secretary as Secretary-General of the Rajya
Sabha.

Educated at Ferguson College, Gokhale
Institute of Politics and Economics and Law
College, Poona, Shri Bhalerao started his
career as Assistant Secretary in the Hyderabad
Legislative Assembly. Later he joined th, Law
Department, Government of Bombay and
cams over to the Rajya Sabha Secretariat as
JDeputy Secretary in November, 1958. He
was promoted as Joint Secretary in that
Secretariat in December, 1963 and Additional
Secretary in December, 1974.
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1 am sure Shri Bhalerao will follow the
parliamentary traditions and conventions laid
down by his predecessors.

SHRI OM MEHTA : Sir, as just now to!d
by you, we see a change in the House today. A
seat which was being occupied by Shri
Banerjee for the last 12 years is now occupied
by Shri Bhalerao, who used to sit on the right
side of Shri Banerjee.

AN HON. MEMBER : He was sitting on
the Chairman's left.

SHRI OM MEHTA : Yes, on his left.

Sir, T extend to him our sincere congra-
tulations and good wishes for a successful
term in this high office. Shri Banerjee, I am
sure the whole House will be happy to know
it, will take his seat with us tomorrow. The
President has been pleased to nominate him as
a Member of this august House. Shri Banerjee
is a person of rare qualities. With all his high
academic distinction—he is a Barrister and
LL.M. from; Loudon and a Gold Medalist—he
is a man of extreme modesty. He joined the
Rajya Sabha Secretariat in the year 1956 as a
Deputy Secretary and earned his promotion to
the highest office by merit and unstinted work.

During the last twenty years he haa grown
into an institution in this Parliament House
and Members, irrespective of their party
affiliations, always went to him for help and
guidance in their parliamentary work. His
advice was always correct and earned for him
the respect and admiration of all Members
including Ministers.

He has served, a galaxy of Chairman of the
Rajya Sabha including you, Sir, as told by you
just now and, I hope, I will not he considered
presumptuous if I sav that he was held in
esteem and trust by all of them.

Sir, his nomination to the Rajya Sabha is a
fitting tribute to his excellent record of good
work and his high personal qualities as the
foremost servant of the Rajya Sabha.

To me gersonally, Sir, Shri Banerjee has
been a close friend and I have found col-
laborating with him always most fruitful
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and .purposeful. I am happy that his as-
sociation with the Rajya Sabha continues. He
has now a wider field to serve not only the
Parliament but the country as a whole.

Sir, on behalf of all Members of the Rajya
Sabha I offer him our very warm and
affectionate felicitations and good wishes.

SHRI BHUPESH GUPTA (West Bengal) :
Sir, I join you in expressing our deep
satisfaction and admiration for the services
rendered to this House by Mr. Banerjee over
the past two decades. As has just now been
pointed out, an inarticulate and yet not a
Member of the House and yet a Member, he
would now be an articulate Member of the
House and naturally his services will now be
available not in the form of advice that he may
speak from that chair which is just below you
but in the speeches and other contributions
that he would be making. We will naturally be
happy to have him with us.

Sir. I have watched Mr. Banerjee maintain
the high traditions of the Hous, from this office
functioning as the Secretary-I General not of
any individual party or group of individuals but
of the House as a whole. The reflection of the
collective sense of responsibility that attaches
to that office is of high significance not only for
the office itself but for the work of the House.

Mr. Banerjee, Sir, if [ may say so, belonged
to the same College to which I belonged,
namely, the Scottish Church College. Though
I was not there for long— because I was
arrested after a year—hi continued and studied
ihere. I did not know him personally there but
when he came to the House I at once found a
man of distinction who understood the
problems of the House and who tried to help
the Members; that was very very important.

Sir, he was a communication channel
between the Members of the. House on the one
hand and the Chair, on the other. As you know,
Sir, sometimes it is very difficult to reach the
Chair and much more so to convince it. Mr.
Banerjee acted as a good mediator to
synchronise the role of the Chair and that of
Members of the 1 House in such a manner that
the House
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[Shri Bhupesh Gupta] functions in excellent
symphony of democracy; and that happened.
Sir, his informed silence in the House helped
the House to be more and better articulated
and that again is a tribute to him.

Sir, I need not say very much about him
because he will be here and we will be talking
to him and he will also be speaking. When Mr.
Mukherjee was here when I came first who
had a part in drafting the Constitution of the
country, he was an eminent Secretary and his
place was well filled by Mr. Banerjee.

Today, I must say, we have another man in
whom we have great faith and for whom we
have great love and affection, who is occupying
Mr. Banerjee's place, Mr. S. S. Bhalerao. We
are, indeed, very happy that one of us has
occupied this position. Sir, j we have never
treated them—the Secretary-General and other
officials of th, House— j

.thing but a part of ourselves and I do
hope, Sir, that that tradition will be !
maintained. Sir, therefore, one who has gone,
has left a high tradition; one who has come has
grown in that tradition and I am [ sure, Sir, the
dynamics of that tradition J will be carried
forward.

Sir, you have also a great responsibility and
befolre I sit down, I would only like to say that
| men! of

this office is a very important seg-

the House.  Thev do not speak but without
them we cannot function, j Without their
help, without their under-standing, without

their guidance, without
without their corrective in-

SO.
active in that sense, in the House.

the high qualities of Mr.
traditions that he left in this House.

Finally, i would like to say that the
Secretary-General shall always function as the
Secretary-General of the House as a whole.
That is very very important. He has in him the
trust of the whole house placed. The quality
and excellence of his
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i their sympathy,
I fluence, it is very
very difficult, Sir, for us or for you to function in
this House. Therefore, they occupy, if I may say
a strategic point in the parliamentary
institution, silent and yet vocal, passive and yet
Therefore, I
do hope Mr. Bhalerao will be carrying forward
Banerjee and the
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work will be tested bv the manner in which he
responds to the temper, the mood, the
aspirations and the urges of the entire House.
Thank you, Sir.

SHRI SALIL KUMAR GANGULI
(West Bengal) : Sir, Mr. Banerjee was very
impartial and helpful to thg Members always.
He is very unassuming, although he is a very
learned and competent man. Be-cause of his
sympathetic and considerate behaviour, polite
behaviour towards the staff, he used tojset the
fullest co-operation of his subordinates which
has made this institution of the Rajya Sabha
Secretariat one of the finest institutions in
India.

Sir. Mi. Bhaleraq who is succeeding hurt is
very capable and a nice gentleman and 1 am
quite sure, he will be able to maintain the
high traditions left by Mr. Banerjee.
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SHRI T. N. SINGH (Uttar Pradesh) : Sir, I
pay mv small tribute to Shri Banerjee, whom [
have known since 1964 rather closely, ever
since I game to this House. I was always
impressed bv his knowledge of the procedures
and the rules which should govern a
democratic institution like this august House. I
must also put on record that his advice was
available to both sides of he House freely and
fairly, for which he richly deserves our
tribute and thanks.

Sir, in this regard, I hope .you would give
thi same heed to his advice, which you have
been giving so far. when he sits here as an
Independent Member and not as a Member of
any party. This is what I expect.

Sir, Mr. Bhalerao has been a neighbour of
mine,” besides being associated with us in this
House. I know him well. I hav, been
impressed by his erudition and scholarship
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and his general behaviour towards the
Members of the House. I think he richly
deserves the distinction which has been
conferred on him. I am sure he will not only
keep up and maintain the traditions built up so
far, but will also, help in seeing that this
august House really becomes the citadel of
democracy in this country.

SHRI GODEY MURAHARI (Uttar Pradesh)
Mr. Chairman,  Sir, I have been presiding
over the House whenever you have been leaving

the Chair. I have been associated with Mr.
Banerjee not only asa  Member, but
also as the Deputy Chairman of the
House. 1 must say that but for Mr.

Banerjee, my task would have been very much
difficult. On many occasions I have found
that the Presiding Officers have to rely entirely
on the Secret tary-General for his advice
and for  his knowledge of the rules and
procedures, the precedents sei up in tht House,
the conventions followed in the House and so
many other things. Mr. Banerjee has not only
distinguished himself as a good administrator—I
know how he administered the staff and the
Secretariat of the Rajya Sabha— but he, has
also distinguished himself as one who moved
with the Members and. I should say, tried
to probe into their minds because, at times, it is
very important that the Secretary-General knows
in  advance w,hat the Members think so that
he could see to it that there is proper functioning
in the House. ~ We are till apt to commit mis-
takes sometimes. Therefore, it is necessary that
one should know what the Members want or
what th, Members really think is. important
because the Members may come up with so
many issues before the House. Unless you know
what is really important for the Members, it is
very difficult to satisfy the Members and in
this respect, I think, Mr. Banerjee has been very
useful to the House because he had tried to go
and talk to the Members, befriend the Members
and at times saw to it that they had no
grievance at all while functioning  ip, this
House. I think this is very essential for any
Secretary-General, and with all the experience
he has had in this House and with the friendship
that he was able to build up with most of the
Members who came into this House, he had
endeared himself to all
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of us. Therefore, we would have, perhaps, felt
his absence as Sec:etary-General. But we are
glad to hear that he will be nominated to this
House and so, he will always be available to
us for advice and guidance whenever we need
it from him. It is a good thing that an ex -
Secretary-General with such vast experience as
he has had not only in constitutional and legal
matters but also in th; functioning of this.
House would !be available to u« for advice.
Sir, I would personally like Jo thank him for
all the cooperation and assistance that he was
able to give me in the discharge of my duties.

At the same time, Sir, I would' like to
welcome Mr. Bhalerao to his new job. Be-
cause he has been with us, I do not think we
will miss anything that way, Mr. Bhalerao will
be administering the Secretariat as Secretary-
General and Mr. Ba.ne.rjee will be a Member
of our House, and thus we will have both of
them. Mr. Bhalerao has had a lot of experience
in our House and h, has been administering
the Secretariat along with Mr. Banerjee. I
think we are very fortunate to have a smooth
change-over in the Secretary-General's post.

Therefore, Sir. I would like to take this
opportunity of congratulating both of them.

MR. CHAIRMAN : Now let us eo on to the
next item.

SHRI T. N. SINGH : Sir, before you go 1o
the next item, mav I raise a point of privilege ?
I hope you will permit me.

MR. CHAIRMAN : Let the paners be laid
on the Table.

SHRIT. N. SINGH : Sir. ................

MR. Chairman :
any notice.

You have not given

PAPERS LAID ON THE TABLE

Annual Report (1972-73) of the Indian
Council of Agricultural Research, New
Delhi and related papers
THE DEPUTY MINISTER IN THE

MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): Sir, I beg to lay on the Table a copy
(in English and Hindi) of the Annual Report
of the Indian Council of Agricultu-
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ral Research, New Delhi, for the year 1972-73,
together with a statement (in English and
Hindi) giving reasons for the delay in laying
the Report. [Placed in Library See No. LT
10613/76].

The Indian Telegraph (Fifth Amendment)
Rules, 1976

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
JAGANNATH PAHADIA): Sir, I beg to lay
on the Table, under sub-section (5) of section
7 of the Indian Telegraph Act. 1885, a copy
(in English and Hindi) of the Ministry of
Communications Notification G.S.R. No. 420,
dated the 20th March, 1976, publishing the
Indian Telegraph (Fifth Amendment) Rules,
1976. [Placed in Library See No. LT
10588/76].

Annual Report (1974-75) and Accounts of
the Bharat Gold Mines Limited, Oorgautn
and other related papers

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES (SHRI
SUKHDEV PRASAD) : Sir, I beg to lay on
the Table, under sub-section (1) of section
619A of the Companies Act, 1956, a copy
each (in English and Hindi) of the following
papers :

(i) Third Annual Report and Accounts of
the Bharat Gold Mines Limited, Ooi-gaum,
for the year 1974*75, together with the
Auditors' Report on the Accounts and the
comments of the Comptroller and Auditor
General of India thereon.

(i1) Review by Government on the working
of the Company. [Placed in Library See No.

LT-10589/76 for (i) & (ii)]

Annual Report (1974-75) on the working
of Industrial and Commercial Undertakings
of the Central Government

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): Sir, on
behalf of Shrimati Sushila Rohatgi, I beg to
lay on the Table a copy (in English and Hindi)
of the Annual Report on the working of
Industrial and Commercial Undertakings of
the Central Government for the veur 1974-75
(Volumes I to III). [Placed in Library. See No.
10607/76].



